[ 30 March, 2022 ]

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the issue raised
by the hon. Member.

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh)= ir, | also associate
myself with the issue raised by the hon. Member.

DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the issue raised
by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
issue raised by the hon. Member.
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Need to protect the land rights of Scheduled Tribes on their marriage to non-tribals
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DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the issue raised by
the hon. Member.

DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the issue raised
by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
issue raised by the hon. Member.

SHRI P. WILSON (Tamil Nadu): Sir, | also associate myself with the issue raised by
the hon. Member.

DR. SONAL MANSINGH (Nominated): Sir, | also associate myself with the issue
raised by the hon. Member.



[ 30 March, 2022 ]

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the issue raised
by the hon. Member.

Appointment of teachers qualified in recruitment exam
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THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir,
| associate myself with the issue raised by the hon. Member.
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DR. FAUZIA KHAN (I\/Iahrashtra): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI P. WILSON (Tamil nadu): Sir, | also associate myself with the issue raised by
the hon. Member.
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